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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 121/2025

IN THE MATTER OF:

RAKESH BANSAL

...APPLICANT

VERSUS

STATE OF U.P. & ORS.

...RESPONDENT(s)

INDEX

S. NO.

PARTICULARS

PAGE NO.

AFFIDAVIT ON BEHALF OF RESPONDENT NO.
4, DISTRICT MAGISTRATE, BULANDSAHAR IN
COMPLIANCE OF ORDER DATED 27.03.2025
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBNAL, PRINICPAL BENCH, NEW DELHI

A COPY OF THE NOTICE DATED 19.02.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-1

A COPY OF THE INSPECTION REPORT DATED
25.02.2025 AND RECOMMENDATION LETTER IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-2

A COPY OF SHOW CAUSE NOTICE DATED
13.05.2025 IS ANNEXED HEREWITH AND

MARKED AS ANNEXURE-3
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3. A COPY OF THE RECOMMENDATION/
INSPECTION REPORT DATED 29.05.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-+4

6. A COPY OF THE CLOSURE ORDER DATED
06.06.2025 IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE-5

7. A COPY OF LETTER DATED 13.06.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-6

8. A COPY OF THE CLOSURE REPORT DATED

19.06.2025 ALONG WITH PHOTOGRAPHS IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-7

THROUGH COUNSEL
BHANWAR PAL SINGH JADON

COUNSEL FOR RESPONDENT NO. 4
bhanwar09jadon@gmail.com | 6375115224

DATE:29.07.20235
PLACE:NOIDA
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BEFORE THE NATIONAL GREEN TRIBU
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 121/2025

rea~‘Buranq§
688 ]
EX D 8?4 5&2030

IN THE MATTER OF:
RAKESH BANSAL
...APPLICANT
VERSUS
STATE OF U.P. & ORS.
...RESPONDENT(s)

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 4, DISTRICT
MAGISTRATE, BULANDSAHAR IN COMPLIANCE OF ORDER DATED

27.03.2025 PASSED BY THE HON’BLE _NATIONAL GREEN
TRIBNAL,PRINICPAL BENCH, NEW DELHI

I, Shruti aged about 40 years, W/o Shri S.K. Pandey posted as District Magistrate,

Bulandshahr, do hereby solemnly affirm and state as under:

1. That I, Shruti, am fully conversant with the facts of the case and am

competent and authorized to swear the present Affidavit.

2. That in the present Original Application, the Applicant has raised a

) OT A ,¥Iieva{ce against the illegal operation of the brick kiln-M/s. R. S. Brick

Achior Kumar
M sncale
INGE andshahr
chu io. 1688
Fx Date 24-5-2030
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Field located at Gata Nos. 516, 517, 518 and 520 in Village Dulhera, Tehsil

o &P;}'gana Sikandrabad, District Bulandshahr, Uttar Pradesh.

AshokEh; umar

Advocate %
e Area-Bulandshahr
ER%}({. gztz o Jhe Hon’ble Tribunal vide order dated 27.03.2025 directed the
x. Date 24-5-2

Defk q to file their reply. The operative paragraph of the aforementioned
T is stated below:
“...7. Respondents are directed to file their response/reply by way of
affidavit before the Tribunal at least one week before the next date of
hearing through e-filing. If any respondent directly files the reply |
without routing it through his advocate, then the said respondent will
remain virtually present to assist the Tribunal. The Applicant is

directed to serve the respondents and file affidavit of service atleast

one week before the next date of hearing...”

4. That in pursuance to the order dated 19.04.2024 passed by the Hon’ble
Supreme Court of India in Civil Appeal Diary No.-18213/2021, NCR Brick
Kiln Association versus CPCB and Ors., an inspection dated 19.02.2025

was carried out of the brick kiln in question, i.e. M/s R. S. Brick Field

at Gata Nos. 516, 517, 518 and 520 in Village Dulhera, Tehsil and

ikandrabad, District Bulandshahr, Uttar Pradesh. During the
! Advocate
Y[ Aicz-Buiandshahr | Y

Reod. No. 1668
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inspection the brick kiln in question was found operating without obtaining

$O TA ﬁplgént under the Water (Prevention and Control of Pollution), Act, 1974
Fi "

N
As:é)k Kt“tlh'nd ir (Prevention and Control of Pollution), Act, 1981. Therefore, the
vocale
& [ Area-Bulandshan, |y : ) ) o .
Regd. No. 184RP B issued a notice dated 19.02.2025 against the brick kiln in question

Ex. Date 24-5-2030

with\Xiection to close down the operation with an immediate effect.
py of the notice dated 19.02.2025 is annexed herewith and marked as

ANNEXURE-1.

5. That pursuant to no reply to the notice dated 19.02.2025 issued against the
brick kiln in question, the UPPCB carried out another inspection dated
25.02.2025, thereafter, the inspection report along with the letter dated
25.02.2025 was sent to the Chief Environmental Officer, UPPCB, Lucknow
by the RO, UPPCB recommending the closure order and imposition of EC
upon the brick kiln in question for its illegal operations, as the brick kiln was
‘again found operational without proper consent to operate. Therefore, a
show cause notice dated 13.05.2025 was issued by the UPPCB, duly served
to the project proponent on 14.05.2025.

A copy of the inspection report dated 25.02.2025 and recommendation letter

e e

T ,{S annexed herewith and marked as ANNEXURE-2,
‘.‘::; l“: ,-‘lf}, K\_.
//’ 3 ::;.m%\ \ @/
Ayl
f: s-Buanasiahn | Fe
Reed No. 1068
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/~ Ashok Kumar
Advocate \
Area-Eulsndsnahi )fr

) o

Regd. AxsyNo68
Ex Qa2 24-5-2030
SN

N Pl % .
A copy‘-:-o;f.-shngitgﬁé tice dated 13.05.2025 is annexed herewith and
, SR YR S

Pl

marked aSSANNEXURE-3.

6. That yet again, no reply was submitted by the project proponent to the show
cause dated 13.05.2025 issued by the UPPCB. Hence, another inspection
dated 29.05.2025 was undertaken by the UPPCB to ascertain the current
operational status of the brick kiln in question. During the inspection, the
brick kiln was found operational, in violation of show cause notice dated
13.05.2025, therefore, the State Board Headquarters, Lucknow has
issued a closure order dated 06.06.2025.

A copy of the recommendation/inspection report dated 29.05.2025 is

annexed herewith and marked as ANNEXURE-4.

7. Furthermore, keeping in view the above mentioned facts, in accordance with
the report/recommendation dated 29.05.2025 sent by the Regional Officer,
Bulandshahr, environmental compensation of Rs. 6,25,000/- (Rupees Six
Lakh Twenty Five Thousand only) is imposed for a total of 100 violation
days from 19.02.2025 to 29.05.2025 against the brick kiln in question, M/s

‘_ \AOT AR }p ek Industry (Formerly known as M/s Chaudhary Brick Field),

asht Kovlade-Dulhera, Tehsil-Secunderabad, District-Bulandshahr, ar the rate of

Advocate * @/

Arez-Bulandshahr
ROJJI No. 1688
By, Dste 24-5-2030
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AL sadsnat,

\ Rega g, 1688
Ex T g, -2030/

\\. ﬁ\’_,/’\ Q‘?‘ /
n, Y56 ““—“‘3{;@’
EC—50x1\562'5§ MZSW- per day as per the formula mentioned in the

guideline issued for environmental compensation by the Central Pollution
Control Board, Delhi and using the powers conferred under Section-31A of
the Air (Prevention and Control of Pollution) Act, 1981.

A copy of the closure order dated 06.06.2025 is annexed herewith and

marked as ANNEXURE-S5.

8. That the report of the inspections carried out by the UPPCB and the closure

order issued has been submitted to the District Magistrate, Bulandshahar by

the UPPCB. In pursuance of the closure order dated 06.06.2025, the DM,
Bulandshahar has constituted a committee vide letter dated 13.06.2025
to ensure the execution of the closure order. The execution committee was

formed comprising of:

Sub-Divisional =~ Magistrate, Sikandrabad, District
Bulandshahr
e Circle Officer (Police), Sikandrabad, District
Bulandshahr
o Additional Chief Officer, Jila Panchayat, Bulandshahr

e Regional Officer, U.P. Pollution Control Board,

Bulandshahr :
o &

Advocate

4 [ Area-Bulandshahr | ¥
Regd. No. 1688

Ex. Date 24-5-2030
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“ Asholymar \
’/ Advicate e Dleil'lCt Mining Officer, Bulandshahr
{ f"T"a-" i{zncishahr 2
'\ Repa. 5. 1688

V\\E;x. L‘ag; 245 "US’ Stati 10n House Officer, Police Station Sikandrabad,
K rv}

,,,*4};:.:“__7\‘};‘ .~ Bulandshahr
- Ut /

A copyof” letter dated 13.06.2025 is annexed herewith and marked as

ANNEXURE-6.

. That the constituted committee executed the closure order dated 06.06.2025

issued by the UPPCB against the brick kiln in question on 19.06.2025. The
joint committee, for the closure, poured water through fire brigade and
locked the induced draft fan and sealed the same. The key of the lock has
been handed over by the joint committee to Police Station In-charge,
Sikandarabad to ensure sealing/closure of the brick kiln in question.

A copy of the closure report dated 19.06.2025 along with photographs is

annexed herewith and marked as ANNEXURE-7.

That it is submitted before the Hon’ble Tribunal, the illegal operation of the
brick kiln in question has been closed down by the appointed ofticials vide

letter dated 13.06.2025 by the DM, Bulandshahar. The brick kiln has been

.
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(AN 11.Hep g;j.itl]e present affidavit is being filed for the kind consideration and
brse \&:\ 7

'of this Hon’ble Tribunal.

12. 1 state that everything stated above has been stated by me in my official

capacity on and derived from the official records and I state that nothing
material has been concealed therefrom. Y @/

DEPONENT

VERIFICATION

Verified at 1., ,QQ , lmgghyon this 99 dayof o3 _ , 2025, that

the contents of the above affidavit from paragraphs 1 to 12 are believed to be

true and correct to the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.

4

DEPONENT
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